FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF YASH JEWELLERY PRIVATE LIMITED

SI. No. | PARTICULARS DETAILS

1. |Name of corporate debtor Yash Jewellery Private Limited

2. |Date of incorporation of corporate debtor |13.11.2006

3. |Authority under which corporate debtor is  |Registrar of Companies — Mumbai
incorporated /Registered

4. |Corporate Identity No. / Limited Liability U27205MH2006PTC165520
Identification No. of corporate debtor

5. |Address of the registered office and principal |Registered office :- 606/604 Block No.1,
office (if any) of corporate debtor SEEPZ, SEZ, MIDC , Andheri East, Mumbai

400096 Maharashtra

6. |Date of closure of Insolvency Resolution 28.06.2024
Process

7. [iquidation commencement date of 28.06.2024
corporate debtor ( received through email on 04.07.2024)

8. |[Name and registration number of the IBBI/IPA-00/IP-P00204/2017-18/10393
insolvency professional acting as liquidator

9. IAddress and e-mail of the liquidator, as D-1B,9A, Janakpuri , New Delhi— 110058
registered with the Board Email :- ritu_rastogil@yahoo.co.in

10. IAddress and e-mail to be used for D-1B ,9A, Janakpuri, New Delhi — 110058
correspondence with the liquidator Email :- office@rpsoffice.in

11. |[Last date for submission of claims 28.07.2024

Notice is hereby given that the National Company Law Tribunal — Principal Bench has ordered the

commencement of liquidation of the Yash Jewellery Private Limited. on 28.06.2024

The stakeholders of Yash Jewellery Private Limited are hereby called upon to submit their claims with

proof on or before 28.07.2024, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means at

office@rpsoffice.in

Submission of false or misleading proof of claims shall attract penalties.

Sd/-

Ritu Rastogi
Liquidator of Yash Jewellery Private Limited
Reg.No. IBBI/IPA-00/IP-P00204/2017-18/10393

Date :06.07.2024
Place : New Delhi



https://www.zaubacorp.com/company/YASH-JEWELLERY-PRIVATE-LIMITED/U27205MH2006PTC165520
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FINANCIAL EXPRESS

NOTICE OF 33" ANNUAL GENERAL MEETING
Motice is kereby pheen that the 33 Annual General Meeting ("AGK") of Members of the

SMFEG SMFG India Home Finance Company Ltd. 'Erl.'lml:usrrl!,r will b= held on Tuesday, July 33!. 2024 at 11:00 a.m. (1I5T) thraugh Videe Corferencing
Grihashakti (Formerly Fullerton India Home Finance Co. Ltd.) ("W} Oither Audic-isual Mears (OAVM
heaifeior Corporate Off. : 503 & 504, 5" Floor, G-Block, Insipre BKC, BKC Main Road, Bandra Kurla Complex, Bandra (E), Mumbai - 400051, CENTRAL RAILWAY FORMB In accordance wih general cicuiar po. 11/2022 dated Docoenber 28, 2022 and al othar applcatie
Regd. Off. : Megh Towers, 3Floor, Old No. 307, New No. 165, Poonamallee High Road Maduravoyal, Chennai - 600 095. MUMBAI DIVISICN PUBLIC ANNOUNCEMENT croulars issuad by the Mnistny ol Comporate Sairs (MCA™ and SEBI Circular o, SEBIROCFDIPaD-
POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)] VARIOUS ELECTRICAL WORK (RegiNation 12.of the Insaivency. and Bankruptoy Boerd of india 2PICIRZ024 tated January 5 2023 joullectvsly telemed bo.as * the Cireulars®), he Notice of the
WHEREAS the undersigned being the Authorized Officer of SMFG India Home Finance Company Ltd. OPEN E-TENDER NOTICE No. [Liguidation Process| Regulations, 2015 AGM and H‘"’-‘”"“‘-'—'”LHEN" LT TRV EAAN BATL Oy Sy i Moce .0 Mg W':‘bﬂfi-
(Formerly Fullerton India Home Finance Co. Ltd.) a Housing Finance Company [duly registered :HB LD.585 W.B43.CONTRS af 03.07.2024 EOR THE ATTENTION OF THE STAKEHOLDERS OF 'ﬁﬂl’_“ﬂl.l!-rﬂ.&'dl addresses are regictered wih Comparty! Rapistras and Share Transtar Agant’ thair
i i i i “ ” Hiaati : ; Daposilory Participants, a5 case may ba. The depatch of Nobice of the Annial Genersl Mealing and
Reconstruction of Financial Assests and Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise| | BE LD 555 W 843 ContR4 for Provision | [ B it . bt the Araiual Raport 2023-2024 thiough smais has heen complaled on July 05, 2024, Further, fe
of the powers conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002| | of spacial Buried rail earthing systerm &t | (|99 PARTICULARS | DETAILS hard copias of the Annual reporl are being senl o those membars whe have reguestad far the same.
issued Demand Notice dated mentioned below under Section 13(2) of the said Act calling upon you being the SPs. S5Ps along with provision of aarthing 1. | Mame of Corporate Dabtor Yash Jewellery Private Limited Hince the AGM is being hald hraugh YEOAWM pursuant fo the circulars, physical stlendance of
borrowers (names mentioned below) to repay the amount mentioned in the said notice and interest thereon within and bonding to mprove safety and reliability 2. | Date of Incorporation of Comporate | 13112008 ' members has been dspansad wih, Accoedingly, e faclity far eppaintment of praxies by the members
60 days from the date of receipt of the said notice. The borrowers mentioned herein below having failed to repay in Kurla, Panvel and Juinagar dislrict, Dbt will rat be availeble for the AGM.
the amount, notice is hereby give_n to the borrowers ment!oned her_ein belovy and to the public in general that the prma.]l:uﬂh_‘_ul'ilul : RS, 147,17 3321, 3. | Authority under which Comporate | Registrar of Companes - Murmbai Please note that the aforessid documents are availabie on e Company's website of the Companmy
undersigned has Taken Possession of the property described herein below in exercise of powers conferred on me| | Bid Security : Rs 223600/ Cost of Debtor is incomaorated, registered cingnte com , website of the Stock Exchange |.e, BSE Limited at winw.beeindia, com &nd an
o . ; . 7 , o i | waw tedctingnce com , webss - : W, [ .
under sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. IW L =, mnh_lll:i%ﬂﬁgﬂﬂl 4 | Corporate identity Mo, ¢ Limaed UZ7 205MHZO0GPTCIG5520 the e-vosng website of Mationa Secunties: Depasiiory Limited {NSDL) &t brpscifwas. evaling nscl. comy
The borrowers mentioned here in above in particular and the public in general are hereby cautioned not to deal Qi ) ys ) Linbitity ihertification Ne. af - haar B 4 Saclic y
with said property and any dealings with the property will be subject to the charge of “SMHFC” for an amount as| | Tender closing date & time of aloresald Malice Is further ghven al pursuart % the prowisiens of Section 108 of the Companies Act, 2013 read
mentioned herein under and interest thereon. tender: Lipta 11:00 hrs of 05.08,2024 and ol o _ | —_— with 1he rules made thereunder and Fegulation 44 of the SEBI (Listing Obiigation and Discisure
SI. | Name of the Borrower(s) P - will be qpened after 11:00 ke, Il The =3 .ﬁ.l.||1r|-'.R..f'. [:1’ { e mgu:::ljmeu.cmge H.EgIB-IZE'I'-F.j:I offace & Er_u;. q.ELi:.rI:H ML, Reguiremenss} Raguiation, 2315, fie Company is providing s membars te facility to exerciss thair
g ption of Secured Assets Demand Notice Date of prospective tenderers are requested 1o and princtpt office (if-any) of SEEPZ | SEZ, M,1D.C, ANDHERI EAST, fight 10 vots a1 the 331 AT by alacionic means and the businesses 25 sat oid in the Notics may
No. / Guarantor(s) LAN (Immovable Property) Date & Amount Possession visil the website wweireps.govin for | corporate debins | MUMBAL ;rf.ﬂ_ar-.a-ras.r-‘.ra, India, 400056 e tanzacted Mrough remole e-volng or hrough a-voling sysism & the AGM provided by NSOL
PROPERTY NO. 1 :- Flat Bearing No.104, On 1¥ Floor, Adm.| . 11 5000 ﬂf‘t?f"id”{ tandars. & “'_:"'_"E'EI'""?'”""ES ST, Al ek bl =RR0 e Thee membars may nols the lollowing:
356 Sg.Ft. Built Up Area i.e. Equivalent To 33.08 Sq.Mtrs. " kil i el . | IEGIIN T rUess e e a) The nstroctions far remote e-valing, woling at tie AGM and jening the AGM through VE farms an
Built Up In The Building Known As “Aditya Paradise”, All That| FS- 10,74,363.34/ tander slectranically through website | | 7 Liquidation commencement date | 28.06.2024 et e ot L Ao AL, S 2
LAN :- 606307210259277 | Piece And Parcel Of Land Bearing Survey No. 56, Hissa No.1 (Rupees Ten Lakh LR, SO A o eorpiorie. Leier ( recelved through emal on 04.07.2024) ; e
. e : manual offers against e-lender are nat I 4 | B P BB A B Y < by E-wating rghis of the members shall be in prapartion 1o their share 1 the equity capital of the
(1) Nitin Vijay Atwal E Situated At Village Done Tal. Ambernath & Dist. Thane Seventy Four 8. | hame and Regsiration number of | IBBI/IPA-GO/IP-POCE04/2017-18,10303 ! 13
1 e a : ' Thousand Three | 04.07.2024 allowed. Manually, if submitted shall she Inaowency Professional acting Company as on the cul-off date 2, July 23, 2024, Any person wha becomes member of the
(2) Soni Vijay Atwal PROPERTY NO. 2:- Flat Bearing No.103, On 1< Floor, Adm.{ -\ | Sixty Three nelther be apened nor considered. 1V} s liquidatar Company, after dispatch of the notice and hoiding shares &s on the cul-of date, can exercise his
i ij i i X ) Bid securily shaould be paid as per details | e | . AR P ; s
Pioge And Paresl Of Land Bearing Surv):ey No.56, HissaNo.i| ~ Ony)ason anquiry, may contact: Senior Divisional Liquidator, as registered with Emall = ritu_rastog:i@yahoo.co.n Mesting
. . = ' .04. trical Engi Distributi the Board ¢l The remote e-valing period commences an July 26, 2024 at 9.00 am. and ends on July 28, 2024
E Situated At Village Done Tal, Ambernath & Dist. Thane :: Z: :zz: rI-E.-'Ithnbai n?ﬂﬂ?ﬂﬁﬂﬁﬁmmﬁmé a0, | .ﬁ.u?jreus: and Emallto be used | D-1B 34 , Janakpur , New Dalhi - 110058 I al 5.00 pm the rnla-’.:hgle gevling module shal ’Ibi, esabiod by NSDL for voting after :gl:l p.m, an
04. bailding, 2nd Floor, Mumbai- CSMT on for correspondence with the Emall ;- affice@rpsoffice.in July 29, 2024,
All That Piece And Parcel of Residential Unit Bearing Flat ng;ﬂ’e’fgg‘-’rifs" pne =(as et e Conplen sl | |Ugudser | di Marmber af tha Gameany held shares sither in physical form o in demateriakzed foem, as or
LAN :- 615139511287748 |No. 304, Admeasuring Buit-Up Area About 520 Sq.Fts. lef | $h. o Eidht W S e . E b oA SR o 11 | Last date for submission of claims | 28,07.2024 cut-off date ie. Tuesday, July 23, 2024, may cas! their vate aither slectronically durng the remote
(1) Harendra Gayaprasad|48.32 Sq.Mtrs. On The Third Floor of The Building Known a 'y =19 “avallabl Mt Matica s herebygiven that the National Cornpany Law Tribanal - Principal Bench nas ordered g-voiing panod or through-e-voling syetam al the" Annual Gareral Mesbing.
2 : : Thousand Nine 04.07.2024 MTIRY N SO, A AU Y L B th F licurict of the Yash Jowellery Private Limited, on 28,06.2024 .
Pandey As “Meera Apartment” Lying, Being On N. A. Plot of Landf o ‘e o |0 Board of the Senior Divisional Electrical | | | N GO AL OY I ol ) ir ““i .y d‘"" bo PR b ) gl A Member may participate in the Annual General Mesting even after excaing his nght 1o vote
(2) Nitu Harendra Pandey [Bearing Old Survey No. 67/2, (New Gat No. 233, Plot No| - ‘et Fig\’lei’jaise Enginoos (Tmeion EiRoun) Bambpl | | e Ea T2, (o tre \daicator ot Ue. Sdcress MONtiGned through remate a-vating but shal nat be aliawed to vole again in the AGM.
25), Situated At Revenue Village Salwad, Tal. & Dist. Palghar. Only) a5 on CSMT- 400001 againat fem No.10. 1} Thie fachity for voting theough e-vating syster shall be mace available & the Anaual Genesal
12 34 2024 | i Sr, Divisonal Electrical Engineer The financial creditors shall subnit i clasims with proed by slecionic means ook, Al ol Meeting and the members atiending the Meeting, thoss hava nof cast their vole by remole &-voling
i | SUN {230 (TO)BB creditors may sumit the clasms with the proof in person, by post or by electranic maans at shal be abie 10 vote atthe Annual General Meeting through e-voting sysiem.
ANl COWNLOAD UTS APP FOR TICKETS [ By b Al va taciliy far vol ' ieipal
. ; . . Submisslon of false or misbeading proof of claims shall attract penaities. i ravances conimached vl 1he Saci iy BOF '|'ﬂ|||'l; tlﬁ' alechamnic maans and |'.'|3.-'1.I|:I|:E|I-I:'I"I if e
Place : Mumbai, Maharashtra Authorized Officer, SMFG INDIA HOME FINANCE COMPANY LIMITED Bt G Shik X AGM thraugh VC may ba addressed 1o Mr. Sapar Ghudale -Sanior Manager (NSOL) Nasanal
Date : 04.07.2024 (Formerly Fullerton India_Home Finance Co. Ltd.) Place : Hew Delh! Ritu Rastogi Securiies Depository Limiled, Trade Waorkd, 'A Wing, 4" Floor, Kamala Mills Compeund, Senagas
. rhlqliemau-nfm gﬁlﬁﬁ?ﬁm%ﬂ%‘ﬁ Bapat Marg, Lower Parel, MUMEAI 400 013 or send an email o gvoling@ ned|.codn or contact at
W X e J SIS 022245 3ED and Lol fred no (1800 1020 990 | 1800 224 430,

NUTAN VIDYA PRASARAK MANDAL'S

B
ARTS, COMMERCE AND SCIENCE COLLEGE, Lasalgaon-422306. Place: Murita Kinjal Sheth
" ; 3 " Tale: 5 Juey, 2024 Cornparn Secnl:
Dist. Nashik, Maharashtra, (Grant in-Aid) : P sove
Affiliated to Savitribai Phule Pune University, Pune
(L.D.No. PU/NS/ASC/007/1967) Branch Address : Axis Bank Ltd., 3rd Floor, Gigaplex, NPC-1, MIDC, Airoli [Under 5. 13(2) of Securitisation and Reconstruction
MAAC Al:l:.;raﬂitad ‘A’ Grade College (3.11 CGPA) A XI B N K I_T D Knowledge Park, Mugulasan Road, Airoli, Navi Mumbal -400708. D E M A N D of Financlal Assets and Enforcement of Security
e g . LY S A M Registered Office : Axis Bank Ltd., "Trishul” -3rd Floor, Opp. Samartheshwar H OTI c E Interest Act. 2002 (SARFAESI ACT) Read with Rule 3{1)
Best College Award Winner Savitribai Phule Pune University Temple, Near Law Garden, Ellisbridgs, Ahmedabad -380006 of the Security Interest (Enforcement) Rule, 2002]
WAN T E D The accounts of the following Borrowers with Axis Bank Lid, has been classified as NPA, the Bank issued notice under 5. 13(2) of the SARFAESI Act on the dates mentioned below. In view of the non-service of notice on last
known address of below mentioned Borrowers [ Co-borrowers ( Guarantors, this public notice is being published for information of all concermed. The below mentioned Borrowers ( Co-borrowers / Guarantors are called upon to
pay to Axis Bank Ltd. within 60 days from the date of publication of this Notice the amounts indicated below due on the dates fogether with future interest at contractual rates, till the date of payment, under the loan/and other
ol SUb'ECU Post MNo. of T}rpa of Nature of agreemeants and documents axecuted by the concerned parsons. As security for borrower's obligation under the said agreements, the respective vehicles shown against the name have been charged o Axis Bank Ltd. If the
No | Posts | Vacan cy Post concerned Borrowers | Co-borrowers [ Guarantors fails 1o make payment to Axis Bank Lid, as aforesaid, then the Axis Bank Ltd. shall be entiied lo exercise all or any of the rights mentioned under 5 13(4) of the Act and the
_ applicable Rules entinaly at the rizsk of concemed Borrowers [ Co-bormowers / Guarantors as to cost and consequences. Interms of provisions mentioned in sub-saction 13 of sec. 13 of the Act, all you shall nottransfer by way of
01 PRINCIPAL 01 Full-Time Open to All sale, laase, or otherwise any of the vehicles stated under security referrad to in this notica withoul priorwritten consant of our Bank.,
pe As per the provision of the aforesaid act, Borrower / Guarantor are prohibited from transferring the abova said vahicles, in any manner, whethar by way of sale, lease etc. As per saction 29 of the Act, any contravention of the said
Note: provisions will render the concernad person liable for punishment and for penalty in accordance with SARFAES| Act, For more details the unservad written notices may be collected from the undersigned
1. Essential Gualifications: As notified by the UGE, Govt. of Maharashira and Savitribai Date of NPA Date of NPA,
Phule Pune University, Pune {Experience, Age & Pay Scales shall be as per Tth Pay Product ! Account No. / ke Product / Account No. /
Govemement resolution dated 8* March 2019 and 10% May 2019 with amendmens EL Name & Address of The Borrower / Demand N"_h“ Security Detalls 3:} Name & Address of The Borrower / Demand "':_"tl"""e Security Details
and additions) Co Borrower | Guarantor { Work Address Qutstanding Co Borrower | Guarantor | Work Address Outstanding
2. Candidates should submit their APIscora record as per the UGC narms. L Amount Amount
3 The appoiniment 10 the sald post will be for a tenure of 5 years from the date of 1 |Auto Loan: AURDZZ2T06172229 Date of NPA - Vehicle : Mercedos Cat D - 16 |Auto Loan : AURDEATO2085190 Date of NPA : Vehicle : Maruti - Marufi Cat C -
appaintment or up to attainment of superannuation whichever is-earfer as perGovi. Borrower ; Sanjeev Kumar Singh, 602 Woodstock|30M0/2022 Mercades Benz A200d Borrower : Krishnpal Brabmadev Singh, House No 1067 14/02/2018 Eriga
of Maharashtra and G regulations Hiranandani Estate Rodas Enclave Ghodbunder FEoad|Date of Demand ; | Registration : MB46BZ0002 Sur 134 16 Shriram Nagarn Tulinj Nalasopara Bhilala Pada |Date of Demand : |Registration : MH48F4383
4, Pey sceles and senice conditions shall be according 1o Govt of Meharashira, Thane Sandozbaugh Thane Maharashtra 400607, 130/03/2024 Engine Mumber : Thane 401203, Ph : 9260603582 , Work Address . Ansh j05/01/2024 Engine Number ; D13A5329050
Savitribai Phule Puna University, Pune and Nutan Vidya Prasarak Mandal Lasalgasn Ph - 8433662477, Work Address - 5. K. And Associales B| Quistanding Amt: | 65492080863031 Tours & Travels, House No. 1067.sur 134 18 Shriram Ma jOutstanding Amt: [Chassis Number :
b, Thesaid postis subject to the appeoval by Savitriba Phule Pune University, Pune, LGC 3 Bldg Mo 6, Srushti Complex Hiranandani Estateq B Road |Rs. 43 31 550/- Chassizs Number : Gar Tulinf Malasopara Bhilala Pada Thane 401209, Ph : \Rs 14 19 027)- MAZFLEB1S004203588
] ot AFMEharaia Tegulam':m : Thanethanea Maharashira 400807, Ph. © 8433662477 WIK1TTH126L001277 S260E03582, Co-Borrower @ Brahmdev Ramamujh |
6. Canddates skeadyempioyed ShhuuldaPFﬂﬂElruughﬁrupErEhannul. | 2 |AutoLoan: AEUHE1 026036t g;t;?gﬂgl:ﬁn " [Vehicle : Tata Cal C - Safan ﬁfaﬂggapﬁ;'fgg‘fﬁ{;j’a it b Sgﬁgﬂﬁ];“m"’g%
The selection process and the appointment to the sald post ks subject to.the orrower : Sandeep anna atil, Near Prmary ] orme : ' :
‘.u-:lgemEn!.l'-::nuhl:Jnrr.Eal wrrlpE1i1i-::npr-l:-lll;l.12I]51."E‘1'."15 . Schoal 72 B Ehp_-ndkha:rg.]npt Uran Bhendkhal Mavi|Date of Demand : |Registration : MH4BBABTS6 17 |Auto Loan : AURD32T03140042 Date of NPA ; Vehicle : Hyundai - Hyundai Cat
E HGTA-‘DAwillhepayabletnthecandidate Mumbai Maharashira 400707, Ph : 3820548181, Work |30/03/2024 Engine Number : Borrower : Mayur Mahendra Sonkambale, 5o 5 6 Kb {18/04/2018 < ~Yema
9 Onlyeligible ard qualified candwdates should apply within Dne Manth from the date of Address - Bharal Petroleum Corporation Lid naugar Ind|Qutstanding Amt: | VARICORO?JSY 18430 Roag Jdharn Nogsr LIGBIo Amhemalh Thene jl'.lat-a of DRmanst - e OB ot
bl ﬂ-tll:lr of this sdverisema [Eﬂ'ln thair I:EIFW'{‘:!F' bll}leTF-I' rE-E me 1o the EE-t'HTE UfFln navi Mumhﬂl Mﬂharaﬁhﬂ'ﬂ 4[":'?1}? Ph, HE 11] 19 2&9"' Chﬂﬂ-ﬂiﬂ- ther: 421 EDT. Ph : HQEM3T1EE. Work Mdmﬂs H MEI:!,.'LLFJEI-E."I:‘_HJ‘E{IEd Engm Humbﬂ': MLEJUME?M
J']:ne?a'a o atary, Nutan *-'”dEa F'rrala arak aandal Lasalgaon S LTaZeqnn o MATETTOOBHNIDGTST Enterprises 50516 K B Roadsiddharth Nagr Chikhioll iOutstanding Amt: |Chassis Number ;
i falaly, Iy 5 C o : ] Ambernath Th 421501, Ph: 88992371 X >
10. Tncomplete and st spplications illbe rejected 3 | Commercial Vehicle - CVR000403380128 Date of NPA:  |Vehicle : Tala Motors-fully Bulll - e a0 il RO L T
11. Reserved category candidate is required to send scanned copy of application end Borrower : Nasim Ahmad liakedar Khan, R C Marg Opp|24/05/2021 Lpk 2518 : 18 [AutoLoan: UCROBET02836297 Date of NPA Vehicle | Hyundai - Hyundai Cat
acknowledgernent recerved by college In pdf format for information Lo Reservation Raitway Colony Maharashira Timber Mart indira Nagar Vashi|\Date of Demand : [Registration : MHOJCPT 208 Borrower | Sunil P Sawant, J B D Souza Chawl New [10/12/2019 C - Verna
! L Maka Chembur Mumbai Maharashitra 400084, Ph;|30/03/2024 Engine Number : 81H34807822 Agrpada Ahmedabad Read Samla Cruz Eas! Mumbai |Date of Demand ; [Registration : MHOZDZR450
Cell, 57PU, Pune by email 1o reservation@unipune.ac.in 9702040065, Co-borrower : Majidun Nisha Nasim Ahmad |Dutstanding Amt: [Chassis Number : 400055, Ph : 7045208767 Work Address : Parth Enterprise, (05/01/2024 Engine Number : G4FCFLION3544
Shri. Govindrao Holkar Khan, R. C. Marg, Opp. Ra#way Colony, Maharashira Tmber |Re. 22 53 111/- BAT448236JAH 18048 Shop Mo. 11, Arhanl lower, Sai Baba Nagar, Nr Litheking \Outstanding Amt: [Chassis Number :
Place : Lasalnaon 422 306 Henerdl Secrela Marg, Indira MNagar, “ashi Maka Chembur, Mumbai, Hatal. Mira Road. East Thane -401107_Ph: 7045208767 Rs. 1035218 .26/ |MALCU41DLFM206901
Date ; 06/07/2024 Nutan Vidya ;F*:'asarak Min dgll T Maharashira, Pincode: 400074 Ph: 5702040065,
: : 4 | AutoLoan: AURDEATOM546128 Date of NPA - Vehicle : Hyundal Cai © - Venue || 19 [Auto Loan : AUROBE104260338 Date of NPA : Vehicle : Marull - Marull Cat C -
Borrower : Kabhi Vivek Jain, M 17 Flat No 701 M Avenue [09/06/2021 sX Borrower : Baliram Shripatli Maske, H No. 503, [089/0%/2021 Ertiga
Rustom Jee Gichal City VirarWest City Palghar Thane 401306 Ph |Date of Demand : [Registration : MH48BH7496 Mahendra Nagar, Near Tuljabhavani Mandir, Talavali |Date of Demand : [Registration : MH43BNG991
OR00444323, Permanent Address 1 Mutho Ka Bass Near Jain [ 30/03/2024 Engine Number : Maka, Navi Mumbai, Ghansol S O Ghansoli Navi Mumbal 105/01/2024 Engine Number ;
Temple Sadr| Falna Pal Rajasthan  Pal Rajasthan 306702 Ph. |Outstanding Amt: |D4FCKME4 1641 - 400701 Ph : 92211933098, Work Address . Shreeram Dutstanding Amt: [E15AN1010527
Shre as OEDI04447323, Work Address ; Pukhraj Mahar Enferprise Hpll|Re 15,08 364/, |Chassis Number Enterprises Chatracpat] Shiva]l Nagar R No 1007 Sec 27 ks 13,70.038/-  |Chassis Number:
Incustnes Park Building Mo 29 Galan 2chandansar Virar W City MBJGBREMAN20399280318 Ghansolinavl Mumbai 400701, Ph: 8229193398 MASBNCE2SKF 160767
vy i Palgharthane 401303, Ph: 9609444323 1
: ; 7 | 20 |Auto Loan : UCRO3ZT04067 306 Date of NPA : Vehicle : Maruti - Maruti Cat B -
| CIN : L63000MH1988PLC048500 5 g*""“‘“"-'r"“['}“?h“[':*-"-"_"’R:“Ed“gﬁﬂmﬂgﬁ_r i f’aﬂfﬂfﬁgn’;;“ ' ";"3:”5‘:'2 hﬂ"i@ﬁtﬂaﬂﬂz‘m"“"'" ‘| |Borrower : Shravankumar Sahadev Gajam, H Mo 1095 R [10/12/2020 Swift
Registered Office: D 301-305, Level 3, Tower |, Seawoon Grand Central, IT:rrl:lmln'm'!.!r_. M-H Ell: 'ﬂ}l'lrr-.ler nd1ﬂgfl;gu'Ph'-9THJEIaﬂ-ﬁ24i b s 4 iatrati fMHdE-ELMEQE*’ Ma207 vadicharia Bidg Near Datta Mandir Mew Kaner \Date of Demand @ |Registration : MHO4HX4441
Plot no. R1, Sector 40, Nerul Node, Navi Mumbai, 400706. ity Mavi Mumbai Thane b TELEANER T en | I o, KESETEIL - Registration : i ki Padamn Agar Bhiwandi 421305, Ph : 9323143007, Work 105/01/2024 Engine Number : 3028526
Tel: 022 6811 0300 Fax: 022 6811 0333 Work Address : Gala No 6 Beside Kavitaindustries 30/03/2024 Engine Number : FMHO34504P Address : Bon D Writer H Na 1095 R No 201vadicharl Bidg \Outstanding Amt: |Chassis Number :
Wavanje Taloja Midecity Navi Mumbaithane Maharashira | Outstanding Amt: |Chassis Number : [ L : [Qutsianoing Amt; e -
Email: investor.ssli@transworld.com 4 G 41 : z g " Meardatta Mandirbhiwand! 421305, Ph : 932314 3007 Rs, 15.14.421/- MAIFHEB1S00CH3ET
Website: https://www.ransworld.com/shreyas-shipping-and-logistics.html 0208. Ph ; 9702985241, Co-Borrower : Jalla Shiva |rs 23,51,001/- MB1AAZZEOMRFNGSGE
Charan Raj, Flat Mo 202 03 Kalpruksh Medutane, Post
K Kanpoli Mdr Mo 6 Taloja Mide, City Mavi Mumbai, Thane, 21 [Auto Loan : UCROS4T03599281 Date of NPA . Vehicle : Honda - Honda Cat C -
NOTICE OF POSTAL BALLOT AND REMOTE E-VOTING 410208 Ph: 9702085241 Borrower : Rakesh Mishra, D 4 703 Ashok Nagar Off [29/12/2020 Honda City
INFORMATION 6 |Commercial Vehicle : CVR000407783399 Date of NPA:  |Vehicle : Eicher Motors Lid- Marol Military. Road Near Mihinadi-Bridae Andhed Eastilate of Demand : Ragistration:: MHOICRS558
; ; Borrower : Surendra Pratap Ramadhar Gautam, C/0[18/01/2023 Chassis - Pro 2114 Xp Cbe sekinakn, Mumbal 00072, Ph . 380082051,  Work #EE"':”"EUE" Engine Number : 15414209743
Members of the Company are hereby informed that pursuant to Section 108 v ' . Address : Hicool Electronic Industries, plot No. A 104, MIDC o dina Amt: |Chassis Number :
: : Ramadhar Gautam, 4/2 C G, Nagar, Indira Nagar, Titwalz [Date of Demand : |Registration : MHOSLE 1450 ' : sy ' utstanding Amt. |Lhassis Number :
and110 of the Companies Act, 2013 and Rule 20 and 22 of the Companies Emst, Kalyan, Thane, 421605 Ph : 8433847620, |30/03/2024 Enciina Missihar - T Tindl area khaime Navi Mumbai- 400710, Ph : 41425555 |Rs 15,60,468/- |MAKGMBESFGN201066
(Management and Administration) Rules, 2014 read with the General Circular i ¥an, b it ; : ! F gt - ’
No. 14/2020 dated Aoril 8. 2020: No. 17/2020 dated Aoril 13. 2020: No. 22/2020 P'E'-I'I"I"IHJ'_IEI"II !ﬁ.dd!"ﬂﬂ.i. 2 Sari F_afﬂdl Past Eankargar_'u BLEI"!II'E Qutstanding Amt: E426CDONFI58852 S S _— S S SE——

' pri’ ©, oy pri’ 19, 29< 1, NO. Maharajganj Tasil Badiapur Jila Jaunpur Thana 3ujangan] (ks 24 23 551/~  [Chassis Number : 22 |Auto Loan : AURD32704963181 Date of NPA : Vehicle : Hyundai - Hyundal Cat
dated December 31, 2020; No. 02/2021 dated January 13, 2021; No. 10/2021 Brilesh- Kumar Jalawar: - Hent me: Neti ot Sechion i . Frlty SR el A .

nj . r ; 9 Mo 1, Jai Bhawani Rahiwasgi Sangh, Link Road, Goregoan |Date of Demand : [Registration : MH47ANIG54
dated June 23, 2021; No.20/2021 dated December 8, 2021; No. 3/2022 dated Mear New, Midc Tank Khemani Ulhasnagar £, Thane, West Mumbai - 400104, Ph : B368475670, Work s01/2024 Engine Number :
May f.-), 2022 and N011 /2022 dated December 28, 2022 and Septemb?r 25, dE"DDE.-rhﬁn&, 421003 Ph: -7 708816448 Address Dnammraj Flrajapatl Dhagat E‘I"ﬂn Nagar“ﬂ_ 1 Dumtﬂndiﬂg Amit: DdFB.JAT15804
2023 |ssu”ed by the Ministry of Corporate Affairs (hereinafter referred to as “MCA 7 |Auto Loan: AURD32707244002 Date of NPA Vehicle : Tata Cat C Plus - Safari | Jal Bhawani rahiwasl Sangh, Link Road, Goregaon, Wesllrs 1671778/~  |Chassis Number :
8It;<|>_ulatr_s ), Reglélagqn ‘|14 ofthe secur't'es antd )Exlghan?et_Board gg'1n5d'6(1“(t_'3:_'ng Borrower : Manju Rakesh Mishra, C-409, Mahavir [08/01/2023 Adventure Xza+ Tseater Mumbal - 400104, Ph: 9768798470 MALC381ULKME21252

Igations an ISclosure Requirements) Regulations, Isting MNagari, Gandhare Nagar, Khadakpada, Near Tulsi Tower, (Date of Demand : istration : MHOBEVIZTT | 2

Regulations”) and other applicable laws, rules and regulations (Including any H.qlg:,-a.n - 421301, Pr? 19892274432 | Work Address : [30/03/2024 Eﬁgina Mumber 23 |Auto Loan : AURDEG105481843 Date of NPA . Vehicle : Maruti - Marull Cat C -
statutory modification or re-enactment thereof for the time being In force and as Infratech Sad Guru Apt office No 1,Mear Hotel Vegas |Qutstanding Amt: [463438414166687 Borrower : Rahul Balu Magar, 1204, Jay Ganesh Chs {09/0%/2021 Claz
amended from time to time), the Company has dispatched the Notice of Postal residency Kalyan - 421301, Co-Borrower : Abhinay |Rs 19,77, 706/- Chassis Number : ?ﬁ;;ga%ﬁ%asﬁ;m; imihargﬁ%ft_{hﬂﬁhahjfgﬂﬁ Pl;a date ol l]imand 5 Eeg!slra':lunt:l MH"'EEW 03
Ballot on Friday, 05" July 2024, through electronic mode only, to those Rakeshkumar Mishra, 409 Mahaveer Nagari G Wing, MATE31172NPC50895 B 05/01/202: _[Eogie b
shareholders whose names are recorded in the Register of Members and/or Ga ndhan:a Iagar Near Tulsi Towers, Khadakpada Chowk ;h . ?gﬁ%ﬁ%&c - i i ' nul::;'fandlng L Chassls N b. :
Register of Beneficial Owners maintained by the Depositories as on Kalyan West, Kalyan, 421301, Ph: 9892308859 : Rs. 13,711,031/ MA%?KEL?EJM{IQ?DE
Wednesday , 03 July 2024 (“Cut-off Date”), seeking approval of the 8 |AutoLoan: UCROB4TOGBE0ETE Date of MPA ; Vehicle : Toyola Cat DFortuner
share_holders of the Company by Postal Ballot through electronic means, for the Borrower : Chaudhary Mohd ARtaf, Fial No 1203 Bidg Mo 4 {099 272022 Registration : MHOZDS7253 24 |Auto Loan :AURDEE1 04840207 !Gn;m of NPA - Vehicle : Mahindra & Mahindra -
following matter: D Wing Gaurav Woods Baverly Mira Road East  Thane |Date of Demand : |Engine Number : 1KDUGTS048 Borrower : Dnyanesh D Aundhkar, C 902, Bhagwati [09/11/2020 Mahindra Cat C - Scorpic

Sr. | Type of Resolution 401107, Work: Address : Jai Jawan Property Services 31/10/2023 Chassis Number : Heritage, Plot No. 28, 32, Sector 21, Kamatha Cily Panvel Date of Demand : Registration : MH46BQ5350

No. | Resolution Shopno 4 Ground F|EID1'|"-'l.-E-IIIiII'-I:| Crystalbuilding Nr Shantivan | Qutstanding Amt: |MBJI11JY5105038166 Mavi Murmbal 210298, Ph @ 7700073888, Permanent 105/01/2024 Engine Number : TDK4MB0718
Approval of name change of the Company from "Shreyas Complex Opp Hub Town Mira Road E thane 401107 Rs. 13,51,279/- Address : Ganesh Nagan Apartment Flat No. 1, 13, 310, loutstanding Amt: |Chassis Number :
1. | Special E.hippilzl_g 'atng”LogcijStiCS Limitedt'.' t:) “Eranswo;‘ldﬁhipping o | Auto Loan: AURD3IZT05553229 Date of NPA : Vehicle : Mg Motor Hector ilqh%dﬁhgﬁﬂgmgygﬂ“f!ﬂaﬂﬂir'fun;uglgﬁ F‘ur‘lE Rs. 16,36 834/- MATTAZTDKKZMABATT
Ines Limited and consequeéntia’ alteration to the Borro : De M ath Pillai, Sakh 30122022 Dot s WO 56 . Gayaln AssoGates, 80z Bhagwa
Memorandum of Association and Articles of Association N:-u.-as_gladrdharth :;';;ar ;:f,:';da W,L;E:' Road T.:::: Date of Demand : |Registration : MHO4KLIZ204 Heritage, Plol 29, 32, sector 21, Kamothe Panvel City,
- - of the COdm[;anY- ——— — Vasudha Apartment Majiwada Thane 400601 Work |31/10/2023 El'l'ﬂh'lﬂ Number = 18LE1220349 FE..':‘IIQ':'IIl"I,NEI'.I'IMLFI'I'I"JEII-41U£13,F|!:?TMQ?EEEE

e Company has engaged the services o s. Link Intime India Private Address | Sakharam Mwas Siddharth Nagar majiwada [Outstanding Amt: |Chassis Number : v . ; : ;
Limited (Link Intime) for providing remote e-voting facility to its members. The Village Road majiwada Thane Westthana 400801 R& 15_?1&'3;4.'. MZTBDZD1KIHDABDES 25 g::‘:ﬂ'ﬁ:ﬂ ';El}litﬂu;:::rﬂiggﬁ Navyug Park Sectar 17 ag?!t;i?gﬂ';:ﬁ' ’ gnrh:rl‘;l:U.EH}rundal - Hyundai Cat
detalled pracedure for e-votingls enumerated I e e O e malok The 10 |Auto Loan : AURDG4703834816 Date of NPA:  |Vehicle : Hyundal Cat D/ Tueson Road Pali Navi Mumbai Navi Mumbai - 410218, Ph :gnm of Demand : |Registration : MHOSEJ0483
remote e-voling period commences on saturaay, uly at 1u. Borrower : Sanjay Nandwana, A 1103, 11th Flr, [0311072022 Registration : MH47Y0400 9920830497, Permanent Address : A 003 Sai Prema [D5/01/2024 Englne Number :

(IST) and ends on Sunday, 04~ August 2024 at 5.00 PM (IST). E-voting shall not Symphony Tower, Link Road, Kandivali, W Near Dhanukar |Date of Demand @ |Engine Number ; Appt Lodha Heaven Milije Dombivali E Kalyan  Thane , |Outstanding Amt: [D4FALMO39396
be allowed beyond 5.00 PM (IST) on Sunday, 04" August 2024 and the e-voting Wadi, Mumbai, Kandivall W Mumbal - 400067 , Work [31/10/2023 D4HAJUT22323 Work Address : Rajesh Sharma, 204, Navyug ParkiRs 1563,730/- |Chassis Number :
module shall be disabled by Link Intime thereafter. Address : Vakranges Limited, Plot No. 93, Road No. 16, |Qutstanding Amt: |Chassis Number : Seclor 17, Roadpali Mavi Mumbai City, Thane Navi MALFCE1DLLM 108888
The shareholders whose names appear in the Register of Members or Register MIDC, Marol vakrangee Corporate House, MIDC Andher |Rs. 20,47 9481 RAAL IS T ASKMO 14607 Mumbai 410218, Ph ; 9920830497
of Beneficial Owners maintained by the Depositories as on “Cut-off Date” shall E Mumbal - 400093 = TR T R e e
only be eligible for remote e-voting. The voting rights of the members shall be in 11 | Auto Loan: AURD3ZT02612733 Date of NPA * Viahicle : Mahindra Cat C E-:: “':r“_-ﬁanﬁ_ DHShah R N Sl Uy u;rﬂa'zum , I'-.-'r.'aniﬁ;ré Ggl ::':" -rgﬂ:-r i‘; indra -
proportion to the shares held by them in paid-up equity share capital of the Borrower : Pooja Sandeep Gajghat, Flat No 601 Gih Floor |01/10/2019 Mabindra & IAhlodr, - Apt ﬁ:w éann!\?:f‘ai East City Mame 1=aﬁF har Pin CE.th!E IDate of Derniand - {Registration : MHG-EBE—IE'EEB
Company as on Cut-off Date. Kranti Chs L1 D Bldg No 01 Subhash Nagar Road Chembur [Date of Demand : |Registration : MHD3CM7768 . 4 g i ] L g7
. . - . . -_ . : . : . 401208 Mumbai - 400011, Ph ; 9820817295, Permanent D5/01/2024 Engine Number : TOK4K78634
Members holding shares in dematerialised mode are requested to register their Mumibiai - 20007 1, Ph : 9619880693, Work Address : Artha [15/11/2023 Engine Number : HHH4G 12886 ; . i el | ) : .
. . . ; Y | N 1 i Ch . - Address : Mohaddi Nagar Mahiuddin Nagar Samastipur \0utstanding Amt: |Chassis Number :
email addresses and mobile number with their relevant depositories through Travels Flat No. 601, 6th Floor, kranti Chs Lid, Bldg. No, 1, |Qutstanding Amt: |Chassis Number : Bihar 848501, Work Address : Mr Santay Shah Flat No 301 [Rs 12 85 448 MA1 TAZTOKKZKAG031
their Depository Participants. Members holding shares in physical mode are Subhashnagar Chembur, Mumbai - 400071 Rs. 14.26,814/-  |MATYUZHHUHGEG15250 B Wingsiddhivinayak Agt Wally Gaon Veasieasiaity Paighar | = 120"
requested to register their email addresses and mobile number in the physical 12 | Auto Loan: AUROG4T04233622 Date af MPA Vahicla * Ford Cat D - Fard Cal Pin Code 401208 Mumbai - 400011, Ph: 3820817265
form ISR-1 and other relevant form with the Company's Registrar and Transfer OTTOWEF * i A-TI24 : 0107 ; D - -Ford _ .
Agenti.e., M/s. Link Intime India Private Limited, C-101, 247 Park, L. B. S. Marg, Ehm, Sharnﬁspgﬁrﬂifauﬁrd?;;{ﬁ NEE; siﬁﬁ“é’;;?é’ %"ﬁ;ﬁf ﬂuaﬂ. ;Efl:ggmand . |Registration : MHO4KDZ151 27 |Auto Loan: UCROS4703086506 . Date of NPA: |Vehicle : Mahindra & Mahindra -
Vikhroli (West), Mumbai — 400 083. Tel No. 022 — 49186270, Fax No. 022 - Vinoba Bhave Marg Thane - 401107 , Ph : 98092123888, |15/11/2023 Engine Number : KS10376 Borrower : Mehtab A Khan, A 501 Raj Building Piol 30 01/10/2021 Mahindra Cat C - Scorpio
49186060, E-mail: rnt.helpdesk@linkintime.co.in. Permanent Address : J 702, Poonam Sagar Complex, |Outstanding Amt: |Chassis Number : E:'t' é M:ESSE-DIEIT _ﬂ;ﬁ%&?;ﬁgmwad Hadat Nslad Yy |Date of Demand © | Repistation . HHMDWE#M
The Postal Ballot Notice is available on the website of the Company Bldg, 4 100, Feet Road, Mira Road. E _Thane, 401107, Ph ! |Re 1523 537-  [MAJAXXMRWAKS10376 umasl o EEJ“EEE? Al Eﬁhﬂmmf“; SRRIINO
https://www.transworld.com/shreyas-shipping-and-logistics.html, on the 98092123808  Work Address : Tolo Pres Tressing H”tﬁ‘?gz ;29‘1 mit: MAEEEEE.'EGTSG;“HDD
website of Link Intime at https:/instavote.linkintime.co.in and website of the Systempvt Ltd B 1.3 B Prem Ji Nagar Society Road W O 10 B D e
stock exchanges where the equity shares of the Company are listed i.e. BSE L 2 il iairil e stk s oo i i Y (| E——
Limited www.bseindia.com and National Stock Exchange of India Limited 13 |Auto Loan : AURDEATOS6T9904 Date of NPA ; Vehicle : Hyundal - Hyundai Cat 28 g:m L“"fgﬁmﬁ?ﬂiﬂiﬂ?&a $6id Bisicala vesis DD?&?JU';;A: :;E:_Tc:gl: Tﬁit%%?l%?l%
www.nse-india.com. Borrower : Swapnil Brahma)l Sawant, 0-201 Shalom [10/07/2021 & - Veanue TOWer . namas T - ; ; . ¥ .
In case of any query/grievance in connection with the Postal Ballot through Paradise, Mira Bhayandar Road, Baehind Seven Squars |Date of Demand : |Reglstration : MHO4KLS187 Desat Rd Opp Andhen Sports Complex Andnent WiDate of Demand : FiyLndnl = » H?'Ldl'l'ﬂal "
- . : : School, Mira Bhayandar Thane 401107, Ph : 9987400421, [05/01/2024 E Number: GILCLM112857 Mumbai ‘Maharashira 400058 India, Ph : 9594088285, 115/11/2023 Registration : MHOZFE2557
remote e-voting process, Members may contact Mr. Rajiv Ranjan, Assistant ' ¥ AL ' ' TR PILNTIOET. Work Address : Woodlands Corp 203 B Wingvenus o : . |Engine Number : G4FGKLI326697
. . e . _ . . T . ﬂm&tﬂl'l-diﬂg A_mt: ﬂhas_ﬁi; Hu"-lh“r o ek ; L ik o Utﬁm“dlﬂg Amt: - v
Tel: 022-4918 6000 or the Company at investor.ssll@transworld.com Ho BB 5 _ 400053 - MALCIB1CMEMEE0141
The voting results of the Postal Ballot will be announced on or before Tuesday, 14 | Auto Loan : ALROB4T01624333 Date of NPA Vehicle : Renault - Renault Cat Auto Loan: AURDZ2T047 59685 Date of NPA - Vehicle © Ki Iors - Kia Mot
06th August 2024. The said results along with the Scrutinizer's Report would be Borrower : Kishore Bhooraram Choudhary, Fiat 501 Fioor | 31/05/2018 G - Lodgy o B:rrn'u':::‘.-shyan‘? Euu:hash Kadam, Flat No B 404 Tsp D:ITUE-#IEGES : ,:EE IE;: EH:.ia I;ﬁsrsr_s _ H:il.: M;g;_:
uploaded on the website of the Company https://www.transworld.com/shreyas- 5 Wing E Orchi In Andhesi East Chandivall Orchi Nagar |Date of Demand : |Registration : MH4BACTTET ; . : | , :

104 Ne _ Mumbai Maharsshta 400012 India BR-7506181817. Ph. - 7 i Heighls Sunil Nagar Kalyan Thane Kalyan Dombivll |Date of Demand ; |Registration : MHOSEATGTS
shipping-and-logistics.html, and also would be communicated to the Stock LrmbE| rashira 3 - | o Ph 21050172024 Engine Number : E021315 Thane - 421201 Ph : 9930592005, Work Address - : 251
Exchanges and M/s. Link Intime India Private Limited, at ‘v b s ik Ciences |Outstanding Amt: | Chassis Number : Trustegic Financial Services © 14dkolungade Estate - |Chassis Number :

Privatelimied Unit No 505 5th Floor Acrutcenter Point Midc MEEJSRGWAFE004052 4 g Qutstanding Amt:
https://instavote.linkintime.co.in. The Company will also display the results of Road Murmbai 400093 Ph » 40085959 : Rs. 14,65967/- . Kalbad Road Thanawthamne 400601 Rs. 17.46.639/- MZBETE MK MNO44T 14
the Postal Ballot at its Registered Office as well as the Corporate Office. 75 | Auto Loan : AURD32702003544 Date of NPA - Vehicle - Marut! - Maruti Cat & - || 30 |Auto Loan :ugﬂ.mymuﬁgﬁ 3 Date of NPA : Vehicle : Hyundai - Hyundai Cat
Borrower : Abdul Aziz Ali Sayed, Hno 223 4 A Gomes 151272016 Ertiga Borrower : Manish Omprakash Pandey, H 2 & Swarn |01/04/2023 € Hyundai - - Hyundai
By order of the Board of Directors Mungam Village Ward Father Peter Persira Road Sona |Date of Demand : |Registration : MHO3CB7638 Rekha Lok Gram Netivall Kalyan Thane  Mumbai 400001 |Date of Demand : |Registration : MHO5CV3G64
For Shreyas Shlpplng and Logistics Limited Pur Lans Oid Kurla W Mumbai 400070, Ph 9987801836, (0501752024 Engine Mumber : ' Ph_ E QQEFIEE’E‘H?B- Work Address @ Omconsulting 115/11/2023 Engine Numibes ; G4F GGWSE5650
Work Address : Mumbal Port Trust  Vijaydeepblds |Outstanding Amt: [K14BN7134507 Services Shivmarket Lane No. 11, Nr Synambemath W Outstanding Amt: |Chassis Number :
Sd/- Ballard Mumbai -400001, Ph : 6565658 Rs. 17.60,697.  |Chassis Number : Mumbal, 400001 Rs. 14.20,542)-  |MALCIB1CMHM 199311
Place: Navi Mumbai Namrata Malushte MASELMG1 500407578
Date : July 05, 2024 Company Secretary & Compliance Officer Date: 06/07/2024, Place: Mumbai Authorized Officer, Axis Bank Ltd.

By order of the Board
For TCFC Finance Limibed

financialexp.epaprin - @ @




	Submission of false or misleading proof of claims shall attract penalties.



